
f  1*3 Committee o k  Private 
Members’ Bills and 

Resolutions 
Dem and No. 109—C a p ita l  O u t la y  or 

t h e  M in is tr y  o r  E d u ca t io n  and  
S c ie n t i f i c  R e se a rch

"That a sum not exceeding Rs. 
2,00,51,000 be granted to the Pre­
sident to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1959, in 
respect of ‘Capital Outlay of the 
Ministry of Education and 
Scientific Research’

COMMITTEE ON PRIVATE MEM­
BERS’ BILLS AND RESOLUTIONS

S eventeenth  R eport

Sardar A. S. Saigal (Janjgir): Sir, 
beg to move:

“That this House agrees with 
the Seventeenth Report of the 
Committee on Private Members’ 
Bills and Resolutions presented 
to the House on the 20th March,
1958.”
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Mr. lleputy-Speaker:
lion is:

The qucs-

“That this House agrees with 
the Seventeenth Report of the 
Committee on Private Members’ 
Bills and Resolutions presented 
to the House on the 20th March, 
1958” .

The motion was adopted.

The House will now resume fur­
ther discussion on the motion moved 
by Shri Raghunath Singh.

Sbri Raghimath Singh (Varanasi): 
No, Sir, introduction of bills has to 
be taken up first

REPRESENTATION OF THE PEO­
PLE (AMENDMENT) BILL*

(Amendments of sections 55A, 82 and 
116A)

Shrl Tangamani (Madurai): Sir, 1 
beg to move for leave to introduce 
a Bill further to amend the Repre­
sentation of the People Act, 1951.

Mr. Deputy-Speaker: The question

“That leave be granted to in­
troduce a Bill further to amend 
the Representation of the People
Act, 1951.”

The motion was adopted.

Shri Tangamani:
Bill.

I introduce the

STATES’ REORGANISATION 
(AMENDMENT) BILL*

(Amendment of section 51)
Shri Easwara Iyer (Trivandrum): 

Sir, I beg to move for leave to intro­
duce a Bill further to amend the 
States’ Reorganisation Act, 1956.

Mr. Deputy-Speaker: The question

“That leave be granted to in­
troduce a Bill further to amend 
the States' Reorganisation A ct 
1956.”

The motion was adopted.

Shrl Easwkra Iyer: I introduce the
Bill.

SOCIAL CUSTOMS (CURTAIL­
MENT OF EXPENDITURE) 

BILL*
Shri Jhnlan Sinha ( Siwan): Sir, I 

beg to move for leave to introduce 
u Bill to provide for curtailment oi
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